0O.A. No48/2011

ORDER DATED 6" MAY, 2011

{orani:
HON'BLE MR. € R.MOHAPATRA, MEMBER ADMN.
&

HON’BLE MR. AK. PATNAIK, MEMBER JUDL.

..............

As the grievance of the applicant s redressed as stated by St

$.K. Ojha, Ld. Standing Counsel for the Rlys. and thlstnot disputed by the
1.d. Counsel for the applicant. Hence, this O.A. 18 dismissed as becomcvj

infructuous
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MEMBER JUDL.
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